OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

OFFICE ORDER

I cantinion ol carher Officr Order bearing Noy. 3064

e/ Mise [/ Admnt/Central/ THC/ 2022 duted 14.01.2022, all the Presiding Officers of the

Central District are advised 1o direct the stall members working under their control to attend

the Court Phycally as per requirement (but not less than 5L} 1o ensure smooth funcuoning

o the Court weef 11022022 to 28.02.2022. Further, the Presiding Officers are aiso

requested to direct their respective vourt stall o' nttend the office on regular basis w.e.f
a0l 2000

The Ld Principat District & Sessions Judge (HQs), Delhi hos further directed that ail

D OfFers ren sache ) cOfels posted in Branches of Central Diatrict 1o atlend the office

. 's
crregadar Basis on ol working davs w ef 19022022, 10 ensure smooth functiomng ol the
Hm\'t‘

s further diected that all the officers (non-judicial) /officials shall follow all the

(~oid 19 protocols, guidelines, directions elc. tssued by the Govt. of India, Govr of NCT of

Dol and Court Admumnisteation from time to time. They are also advised to get themselves
vacoinated at the earhest

This issues with the prior approval/directions of the Ld. Principal District & Sessions

Judpe (HQs). Delhi.

Note: Non-compliance of the above directions shall be viewed seriously and the erring

official would be liable for approprinte action.

4
ke l.lirew
(Gurdeep Sifigh)
Gistrict Judge (Commercial Court 02] West/
Oflicer in-Charge, Admn.l
07D Principat District & Sessions Judge (HQs)

Delhi. [t‘z ﬁEB 2022
&‘1,1&35'—ZZés__[’Misf.jﬂdmﬂ.jfct‘n!fﬁlf?”crzau Dated, Delh: the

Copr furwarded for information & necessary aclion to:

.

oW N

The Registrar General, Hon'ble High Court of Delhi, New Delhi

All the Principal District & Sessions Judges, Delhi/New bethi.

All the Principal Judge, Family Courts, Delhi/New Delhi.

The Director, Delhi Judicial Academy, Dwarka, New Delhi.

All the Judicial Officers, Central District, Tis Hazari Courts, Delhi
The Secretaries, DLSA, all Districts, Delhi/New Delhi.

All Sr. A.0. (Judi.)/A.O (Judl), Branch in-Charges, Central District. THC, Delin o ensure
necessary compliance,

PIROs/ APROSs, Central Instrict, Tis Hazan Courts, Delhi

The Website Commmuttee, Tis Hazar Courts, Delln to upluad the same on the official website
ot court

1§ 1o the Ld. Proncipal Ihstrncr & Sessions Judge (HQs), Delha
Hranehon-Charge, Layers Seal, THO

Branch in Charges, R& Branch Central, THC with the direcion te display the same an the
all Nouce Boards. THC, Delh

12 The wi-Charge/ Caretaker, Cenual, Tis Hazan Courts, Delhn

14 Natice Board

Distnet Judge (Cammercial Court-02) West/
Ofheer in-Charge, Admn |
0/Q Principal District & Sessions Judge {HOS!
Deitn



